Government of Jammu and Kashmir

Department of Law, Justice and Parliamentary Affairs.

(Judicial Administration Section) Civil Secretariat,
Jammu/Srinagar.

Subject:- Allocation of Department’s-amongst the Law Officers in the Jammu

Wing of the High Court.

GOVERNMENT ORDER NO: 5380 - LD (A) of 2017

D A T E D:

al - 10 - 2017

In suppression of all previous orders issued on the subject from

time to time, it is hereby ordered that the litigation work amongst the
following Law Officers in the Jammu Wing of the High Court shall stand
distributed as under:-

S.No. | Name & Designation of the | Departments allocated
B Law Officer S/Sri
1. | S. S. Nanda, Senior Additional | Housing and Urban Development,
Advocate General Jammu Municipal Corporation.
2. | Smt. Seema Khajuria, Senior | Department of Food, Civil Supplies
Additional Advocate General & Consumer Affairs, General
: Administration Department).
3. | H.A.Siddiqui, Power Development Department,
Sr. Additonal Advocate General | Department of Law, Justice and
,,,,, - P.A, Custodian. |
4. | Nirmal Kotwal, Sr.Additional | Public Works Department, ERA,"\
i Advocate General PMGSY, Higher Education. |
5. | Ravinder Gupta, Additional | School  Education  Department
Advocate General (Administrative Department and
Districts of Ramban, Doda,
‘ Udhampur Reasi, Kistwar), ARI &
| Trainings Department.
! 6. | Rohit Kapoor, Additional | Forest Department, Jammu and
li Advocate General Kashmir Industries Limited, JK |
1 Cements.
{ 7. | L.K.Moza, Additional Advocate | Agriculture Production |







